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1447 hra Dmuaanp No. 20—ArrroFPRIATION TO
DEMANDS FOR °*EXCESS GRANTS
(RAILWAYS), 1962-63 Mr. Deputy-Speaker: Motiorn moved:
Drmarno No. 3—PAYMENTg To WORKED
LaNEg AND OTHERS “That a sum of Rs. 18,64,53,426

be granted to the President to
Mr. Deputy-Speaker: Motion moved: make good an excess on the grant
in respect of ‘Appropriation 1o

“That a sum of Rs. 24,117 be Development Fund' for the year

granted 1o the President to make ended the 31st day of March,
good an excess on the grant in 1963".

respect of 'Payments to worked

lines and others’ for the year These Demands are now before the
ended the 31st day of March,  House.

103"

The time allotted for these Demande

ie one hour.
Dumanp No. T—WorkIng ExrENSES—

OrzraTion (Fuen)

The Minister of Rallways (Shri 5.
Mr. Deputy-Speaker: Motion moved, K. Pati): I would merely say that
these are items of expenditure incur-
“That a sum of Rs. 87,75,020 be red in excess of what was voted by
granteg to the President to make Parliament during 1962-63 and these
good ap excess on the grant in have been brought forward in accord-
respect of ‘Working Expenses— ance with the regular procedure that
Operation (Fuel)* for the year has to be followed. Besides this, there

T;:;g the B81st day of March, is nothing much in these Demands.
Shri Priva Gupta (Katihar): Dots
Dxuanp No. 17—Open Line Womrxs— it mean that we should not make any

speeches?

Deputy-Spead ) Shri 8. K. Patil: It is for the hon.
— -8 T: Motion moved: Member to decide.

“That a sum of Rs, 5,53,72,781 be Mr., Deputy-Speaker: He can speak
granteq to th, President to make now. The hon. Minister will reply
g00d sn excess on the grant in afterwarda
respect of ‘Open Line Works—

Replacements’ for the year end- st frm T . IOTEW wETET,
ed the 31st day of March 1063". Tt @ e 9T FER g &
Denanp No, 18—Open Love Womrks— gz aift ¥ 1 ow ¥ femiy =7 2 famt
DrveropmeN: Fomo fr wETe-faoaTe davm & oREfe-

Mr. Deputy-Speaker: Motion moved: fevm e s w s 1xw
wEva-faamarer dvw w1 qafeefedn

“That a sum of Rs. 19,26,454 be W‘ Lo L 1
granteq to the President to make i ““i"_. Wi
good ap excess on the grant in w1 ware ey fafret #1 gavw @A

respect of ‘Open Line Works— wfgw | I A fr o= o
Developmeny Fund' for the year oF e 3

¥aT e N I A W oA 6
nded the 31 i
: - e 3lst day of March - . 5 %) faf

*Moved with the recommendation of the President,
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et faz qas)

™ I e | gafEe W
W g w T R WA o7 Wl
o v | & e sfew TR SEtww
#r aTw § = oifew T We W AwT
fag # aga awrdt g fx =R =
THe fioe FT AT FT IT ¥ €7 a0
¥ wmg A ¢ o W 27 gfmm
foia2fesa & =i fedly ot ot &
€, 31 71 ¢ fr o o= T 7 i
oAWA ¥ a¥q off aga w0 fawar ur W
FOT IR T @ E | F T WA T
qwaw w4 gu Ude fz awiw wiw
FT T Y W dm F fag gty g ¥
SRAYT 7 #femr & oA g9 we!
7t oY § | §=EA 9T H 070 £o THe
A & sfegt Fwwa g% 39 drow
Ry o qiffena 1 7w & #1759
R IS TiEFEA OB T E
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W HE AT F7 3G WA FS g,
ag w99 | ¥W F oo & 39 %) auat sear
*7 avF § auri gam |
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¥ #1q ¥Era7 $v qfgn WA A
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faweft, 7 wTeat wiC z8 it W
B gew@ gy § | W Fw
¥ far ¥ famtyw wrevwies dw oo

.

w mal F g & faww AR
7, 14 WIT 15 % @A @1 § W
gl ®<ar § fo oaft A e
F# AW % AT 5 F ANE WG |

sfi 30 Fo faq@r (wEEe)
e e, % ¢ o wEw &
49 7 g §f T FEO TEw @
waar § 1 frwie T s & % 268
wqd ¥ g feare 57 ok @, forw o<
Tt arfor ft @ 1 qfe o= A
sar fewr e 17 %1 avE 9@,
At g AW g § fie gw am and
ifee ¥wmadi ¥ RET I W ag
afeorm & fr gar 1 are a1 frewmite
AT 9FAT ¥ |

14.58 hrs,
[Dr. Sanosm Mamissr sn the Chair]

1938 ¥ fafew @ 4 a7 W17 =
aa % f9F 1 08 9% %1 T w1 wE |7 )
ToTT agi 9 fert 6o oY & T TR
it «t, Forenet agn w75 e farr
TEH FER 96 T Ax T fey
Wi w7 g foi? wr w7 # fr 96 gt
¥ I gUTC Aw AfY @ o gEwr
108, 110 9tT & 987 | AATATT
ag a1 fromie g1 ver &, gA9 gEwT
T T AT AT 2 | AT WO
R Ty A nfr ot g
gt gw o £, @t aw cwn e
ATGA TR I G ¢, FTA qTE gy
FHT 2 17t w1 ofvefr o & T
Lo A
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Shri K. L. More (Hatkanangle): I rise
to support the demands whole-hearted-
ly. It is the most sacred duty of every
one of us to grant blindly whatever
the Railway Ministry demands from
us, as we know that the railways are
doing the most valuable and admirable
work for our defence purposes. The
railway workers' devotion to duty in
particular in times of emergency is
most praiseworthy, .

We are well aware of the brilliant
performance of the railways during the
Chinese invasion on our borders. The
railways not only contribute profusely
to the defence of our country, but also
t0 the economic development of our

country,

The present demands are for electri-
fication of some of the important rail-
way lines. The demands are most
important ones, and while supporting
them, I congratulate the hon. Minis-
ter and also the Minister o¢ State, Dr.
Ram Subhag Singh.

Shri Subbaraman (Madurai): There
-are three Demands under the Supple-
mentary Demands. Two refer to
electrification and out of them one is
to take survey of a certain portion
near Vijayawada. The electrification
is of two portions from Rourkela to
Durg and Kanpur to Tundla, Electri-
fication is welcome wherever it is
necessary and 1, but I submit
that other aspects of electrification
should also be considered.

Railways consume the largest quan-
tity of our coal. If railways are elec-
trified, there will be surplus of coal.
Not only that. Transport of coal is
done by railways. Therefore, I would
request the hon. Minister to find ways
and: means for utilisation of coal. It
may be used as fuel or some other
industrial purpose. That should he
carefully attended to even now,

Another demand is for doubling the
wack from Gudur to Gummudipundi.
We all know that the track from
Vijayawada to Madras is proving a
wottleneck for transport of goods from
north to south. It i gquite neccssary
that the whole track from Vijayawada
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to Madras should be doubled as early
as possible. We are glad that the re-
maining portion, Gudur to Gummudi-
pundi, is being taken on hand, and
we hope that it will be finished soon.

A lot of South Indians are working
in Tata Nagar, Rourkela ang Bhilai.
They want through carriages from
these steel towns to the south via Nag-
pur and Waltair. Many a time they
find it difficult to get accommodation;
even if they get, they do not get the
connecting trains at all. So, I request
the hon. Minister to make mecessary
arrangements for through carriages
from thege steel towns to Madras via
Nagpur and Waltair,

I would like to point out that for
want of a broad gauge line from
Madura to Tuticorin, the area  haa
not developed. Development of indus-
tries depends upon the availability of
broad gauge. The Madras Government
has also been representing the necos-
sity of this broad gauge line from
Trichy to Tuticorin via Madura. So,
I request that early steps may be taken
to convert this line into broad gauge.

We are told that steps have been
taken to speed up goods trains, but
we fing that this is not done. There is
a lot of competition from road trans-
port, and a lot of transport is diverted
to roads. So, early steps may be taken
to speed up goods trains. If we speed
up goods trains, I think there will be
more traffic offering.

Though it is not quite relevant, I
wish to refer to overcrowding of
trains. Even express trains are not
adequate to cater to the passéngérs.
Every train has more passengers than
can be carried. So, more trains should
be introduced or more carriages added
wherever there is overcrowding.

Development of Madura city suffers
very much for want of a bridge over
two railway lines in the city. The
level crossings are closed for quite a
long time, from 10 to 15 minutes. So,
either underground or overbridges
should be constructed at these two
places in Madura.

With these words, I support the De-
mands.
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T F1UE THAT AT TGS sgaAeqr
F1fzd 41, wig a7 wifaw &= # 7t ar
oY fea a7 7, famir i zw wrr o
AATEH AT {owAT FT ATHAT T AT |
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Shri U. M. Trivedi: On a point of
order. Is it supplementary demands
that we are speaking on or excess de-
mands?

Shri Priva Gupta: What is wrong?

Shri U. M. Trivedi: One hon. Mcm-
ber was spcakimg but he was made to
sit down saying that the matter under
discussion was samcthing alse,

oft WTITRr T WTATY : WA AT
#1 ag ara= g fe fom azew w1 am
amd g} Aw @t frer genfre gad
girqr A= 29 & HT AT 9x
T T )

Y o qo frwdt : T O
arq 4t vedy wE Ko

oft ATTAN WY WA ; T Rrg T
3 fame wor K d1y mgr g, Afew Ty
aif et k)
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Shri 5. K. Patll: May 1 put in a
word, Madam? When I wanted to
begin, 1 really wanted to begin, as
the hon, Member has pointed out,
first on the Excess Demands and tien
on the Supplementary Demands. We
found that speeches could be made on
both the demands. Although the hon.
Member will have a right to speak
like this, discussion that is going on
is really on both.

s W W WSt gw fad
oAy wE BT AR T OATIRRET
ot &

Mr. Chairman: 1 have understood
you, Mr, Trivedi. The discussion is
now going on Excess demands; there
will be sometime given for discussion

on Supplementary demands also; he
can speak at that time,
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Shri P. C. norooah (Sibsagar): Sir,
I associate myself with my friends who
preceded me in  offering congratula-
tions to the Ministers, the Railway
Ministry and the workers who have
kept the railway transport running
even in the most difficult times. After
the Chinese aggression, the decision to
build the Jogigopa-Siliguri line was
taken. Now at the time of Pakistani
aggression, that line has been complet-
ed. My suggestion is that instead of
waiting for a day to open that line
ceremoniously, it shoulg be opened
immediately both for troop movement
and passenger trafficc It will wvery
much facilitate transport to that very
sensitive area.

We know very well how this area is
suffering perennially on account of
transport difficulties. The sleamer
service to and fro Assam has been
stopped. Just now tea worth Rs. 2
crores ang jute worth Rs. 1 crores are
held up in Pakistan, becnuse of the
closure of river transportation. So far
as air transport is concerned, it was
formerly passing over Pakistan terri-
tory which has also been closed, and
because of it, it has to go in a long
round-about way. So, the only trans-
port line, which is the life-line of that
srea, is railway transport. I therefore,
request that the new line which has
been already completeq will be im-
mediately opened for traffic.

With these words, I support the de-
mands,

ft 7o Ho amw (#rard) -
Jrere A, & wow gerary dew
g fr wod AR o & Eww W
farart swz w7 & fog fomn 1 B
I T AW T awdA o
wows tHaw & faaq wfaerdr 1
vl e e aform w7 W w7
@ § 9w ¥ foy & o o g=rETe A
B

& yw Y% o7 Iwa wat oifew s
w 7o TH W fag A w1 s IEh
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oA § ) A, I famre #1 arn
&1 faaar aww faelt & 2T 9 &
aan & faa Y g0 665 @ w7 2
afea gz & dandl a § famal
f gr &0 100 917 %7 & F7 07
15-16 ¥ F7d § gafaw & goow
a1 Fu fagm & Ao W F Ay
AT & ATAT ATEAT § | 72T & gy
S AT F 100 T AT g AT A K
w0 1SHE AT E 18 1928 F T75H
HATHTLL & GAA7HT ATEA IT4T HATHg
T AXEA FUT A7 | A 42 & wIEEA
# gt fagre & ot 7 amaE drary
& @Mt ¥ For ww e ar fam
FECAET AT WTEHT F w7 fa
&' FW Ft HET F TG T 73777 TAT
#1928 §0 & ITUFT I9T ATRA #1
WY FAAT T qT THH AT% FrAC A A
A WY T W o w1 oS
Tt ot &fea T=F argy o a9 121
T ALY a7 975 & o gafan & o =y
qAY wgEm w1 s Il fage &
"I ATHfaT FTAT ATEATE |

& gordy fagre & frared e ry-atw
FATTE | THEATR A I Y A+ w7
nfs oF w2 ¥ 12, 13 99 ¥ saTEn
T & A ErY ofy Fagr A g
yafee 7o w1e & fraga @ s avsfean-
A% ¥ AwT g aw o et
X & AT TAATHTZ T OF TF THROH
T g aifed fred Te faere ¥
w1t ®Y el wYT Far wA-ae A
agfema £ 9% | g7 WKl & A &
WIS TEAIE AT F |

Shri S. K. Patil: Mr. Deputy-Spea-
ker, Sir, so far as these Excess De-
mands are concerned, there should be
no occasion for anybody to differ from
them because nearly three-fourth of
this sum of Rs. 25.48 crores is really
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transfer of additlonal surplus to the
Development Fund., As you have seen,
part of the excess is on open-line
works, something that is done wvery
smartly, something done more than
what was expected. Therefore, the
rest of the Demands is not even one
per cent.

But I take this occasion, because
practically every hon. Member has
congratulated the railwaymen for the
wonderful work that they are doing,
to tell this House that in thess most
difficult times, when there is such a
pressure, the like of which the rail-
waymen have not seen before, they
are rendering a kind of service about
which every Indian should be proud.
It must be remembered that the rail-
waymen are not fighting men them-
selves. They are not soldiers. They
have no protection whatsoever. Their
work is not concentrated in some areas
only. All our 54,000 kilometres of
railway line have been exposed to
sttack. Therefore, you can imagine
under what circumstances this work
is being done.

Some hon. Member referred to the
paratroopers, the infiltrators who have
been dropped from the skies. The
easiest thing for them to do Is to inter-
fere with the railway line and the
work of the railwaymen. The mail-
way line everywhere, as I said, is not
protected. In certain places it may be
protected, but it is not so everywhere.
Bo it becomes the special responsibility
not only of the civilian authorities but
you, me and everybody, to protect the
railway line. It is with that purpose
that a few days back I convened g
meeting of all the Members of Parlia~
ment of the border areas, so that it
would be possible for them, when they
go back, and also through the Members
of the State legislatures, to organise
themselves and see that every inch
of our railway line is kept under active
vigilance and see that no infiitrator,
no paratrooper, no man with a sinicter
motive can interfere with out railway
line which is In fact our life line.
When war comes, the railways be-
come almost as important as actunl

fighting. Therefore, I have no doubt
whatsoever that when hon. Members
go back they will do this duty and
whatever assistance they require from
the Railway Administration gnd other
Ministries also would be forthcoming.
We must not really expect the regular
forces to do this kind of work. They
have to fight in the front. They can-
not dissipate their energies on this
kind of work. We have got the Rall-
way Territorial force also. But if the
exigencies of war so demand even
their services will be required else-
where. For the time being they may
be available for the protection of rail-
ways

Dr. M. 8. Aney (Nagpur): You have
to add to that force now.

Shri 8. K. Patll: That is true, What
1 am telling is this. All of a sudden
this situation arose. The  greatest
strain was put on the Rallways, be-
cause withip a couple of hours—there
was not even 24 hours' notize—the
trains had to be assembled and pres-
sed into service for all sorts of pur-
poses. It is not merely for carrying
soldiers. Some of the heavy machi-
nery has got to be transported and
there are things for which normally
the rallways are used. All that work
has got to be done as part of our res-
ponsibility. In doing that sometimes
they have to expose themselves to
attacks, as in Ferozepur and Gadra,
where there was not enough protec-
tion in fact, there is not enough protec-
tion anywhere—and 13 or 14 people
have aplready died and scores of peo-
ple were injured. I am merely men-
tioning this to say that this is just the
beginning, We are conscious of our
responsibility. And there is no diffe-
rence of class here. Right from top
to bottom, from the Chairman of the
Railway Board to the lowest gangman,
every one will act as one man to dis-
charpe the responsibilities entrusted to
him. So, I can assure this House on
behal?! of the administration that, so
far as that part of the work is con-
ecerned, it is absolutely safe and sound
and there will be no difficulty on that
arcount.
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But the request which I will again
make for the proper vigilance of our
long railway line is, after having re-
tired to your constituencies, in consul-
tation with the Members of the State
Legislatures and other people too—I
am not restricting it to Members of
the Legislature—you should so arrange
that for all the 24 hours every inch
ol railway line is kept under vigilance
so0 that it will not be possible for any
infiltrator, no matter whether he is a
phratrooper or any other kind of per-
son to tamper with the railway lines
and thereby affect the safety of the
railways.

Certain other suggestions have been
made. [ hope Members will excuse
me if 1 do not refer to all of them.
Extension of new lines has got to be
done, as also extension of some sta-
tions. These are very important—I
cun understand it and I am not ridi-
culing it. But just at present we have
to concentrate every grain on our
energy on the main task and only task
of winning this war, and on this I
think the railways are and will do
their best. I do not want to take any
more of your time except to ask Mem-
bers to approve of these,

oft o fagrdt dgdm : Fmdaw
FiF oA K gEa® AT F AN
wENeT T Wy faarc g ?

Shri 8. K. Patll: I have not examin-
ed its technical poasibility. If tanks
could be made in place of railway loco-
motives it can be done. Surely, that
is & suggestion for our earnest con-
sideratlon.

Shri Priya Gupta; What about sub-
sidizeg ration?

Shri 5. K. Patll: Subsidized ratlon
does not require any excess grant,

Bhri Priya Gupta: But why is it
mentioned in the preamble?
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Mr. Deputy-Speaker; The gquestion
1s:

“That the respective excess
sums not exceeding the amounts
gshown in the third column of the
Order Paper be granted to the
President to make good the
amounts spent during the year
ended 31st day of March, 1983, in
respect of the following demands
entered in the second column
thereof:

Demands Nos. 3, 7, 17, 18 and 20."
The motion was adopted.

15.48 hrs.

*DEMANDS FOR SUPPLEMENTARY
GRANTS (RAILWAYS), 1965-86

DemANDp No. 2—MISCELLANEDUS RAIL-
waAY EXPENDITURE

Mr. Deputy Speaker; Motion moved:

“That a supplementary sum not
exceeding Rs, 1000 be granted to
the President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘'Miscellaneous Railway Ex-
penditure’.”

Demanp No. 14—CoONSTRUCTION oOF

NeEw Lines

Mr. Deputy Speaker; Motion d:
“That a supplementary sum not
exoeeding Hs. 1000 be granted to
the President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1986, in respect
of ‘Construction of New Lines".”

Demanp No. 15—OpeN Live Worms-
CariTaL, DrrreciATION Rrszave
Funp Anp DeviLopMENT Funp.

Mr. Deputy Speaker: Motion moved:

“That a supplementary sum not
exceeding Rs. 1000 be granted to

*Moved with the recommendetwn of the Presjusnt.



